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17.34} hrs.

PREVENTION OF FOOD ADULTE-
RATION (AMENDMENT) BILL®

TINSERTION OF NEW SECTIONS 4A, 4B,
£7C.]

SHRI VISHWANATH PRATAP
SINGH (Phulpur): Sir, 1 beg to
move for leave to introduce a Bill
further to amend the Prevention of
Food Adulteration Act, 1354

MR. CHAIRMAN: The question is

“That leave be granted to ‘ntro-
duce a Bill further to amend the
Prevention of Food Adulteration
Act, 1954"

The motion was adopted.

SHRI VISHWANATH TRATAP
SINGH: 1 introduce the Bill,

1735 hrs

ALL.INDIA SERVICES
MENT) BILL®

(AMEND

[INSERTION OF NEW SECTIONS 2B,
Lrc. ]

SHRI VISHWANATH DPRATAT
SINGH (Phulpur): I beg to move for
ieave to introduce a Bill further 1t
rmend the All.India Services Act
1951.

2C

MR CHATRMAN The quertion 1~

“That leave be granted to intro-
duce a Bil] further to amen? the
All-India Services Act, 1851 "

The motion was adopted

SHRI VISBHWANATH PRATAP
SINGH Sir. I introduce the Bill

-

—
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MR. CHAIRMAN: Shri Hukum

Chand XKachwai. He iz not here,
Shrr Hari Singh.

—

17 35} hrs,

HOMOEOPATHY CENTRAL
COUNCIL (AMENDMENT) BILL®

[AMENDMENT OF SECTION 2]

SHRI HARI SINGH (Khurja): I
beg to move for leave to introduce a
Bill to amend the Homoeopathy (en-
tral Council Act, 1973

MR CHAIRMAN‘ The guestion is:

“That leave be granted to intro.
duce a Bill to amend the Homoeo-
pathy Central Council Act, 1973"

The motion was adopted.

SHRI HARI SINGH: Sir, I intro-
duce the Bill

17 36 hrs

HOMOEQOPATHY CENTRAL COUN-
ClI. (AMENDMENT) BILL*

[AMENDMENL OF SFCTIONS 2, 5, ET¢ |

SHRI M C, DAGA (Palt): T hup
to move for leave to introduce a4 Rull
to amend the Homoeopalhy Centia'
Counctl Act, 1973.

MR CHAIRMAN: The question 1

“That leave ba granted to imtro-
duce a Bill to amend the Homoeo-
pathy Central Council Act, 1873"

The motwmn was addpted.

SHRI M. C. DAGA: Siz 1 intro
dJuce the Bill,
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